P | TEM NO. 86 REG STRAR COURT. 2 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. M K HANJURA

Petition(s) for Special Leave to Appeal (O No(s). 13653/ 2015
PRI NI CPAL OFFI CER LG ELECTRONICS I NDI A PVT. LTD. THROUGH I TS
AUTHCORI ZED SI GNATORY MR ASHI SH AGRAVWAL Petitioner(s)

VERSUS

ASSI STANT COWM SSI ONER OF | NCOVE TAX, NO DA AND ANR. Respondent (s)

W TH
SLP(C) No. 14030/2015
(Wth InterimRelief and Ofice Report)

Date : 07/08/ 2015 This petition was called on for hearing today.

For Petitioner(s)
M. R Chandrachud, Adv.

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng
ORDER

The of fice report i ndi cates t hat t he Ld. counsel fo
r t he
petitioners has filed the requisites after the period prescribed
for such filing. The delay has been satisfactorily explained by the
Ld. counsel . Ther ef or e, t he sane is condoned, and, accord
ingly,
notice shall be issued to the respondents wth utnost dispatch.

(M K HANJURA)
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